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Enga;rement of ComPUters of MIs 
Mafatla) and Tatas by GJ.C. 

lO299. SHRI RAJARAM SHANKER_ 
RAO MANE: 

SHRI S. G. RUGAIYAN: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether it is a fact that the 
General Insurance Corporation has 
engageci privately owned computers 
of Mis Mafatlal, Tatas and Computro. 
nie3 for processing its work; 

(b) what is the total amount paid 
to these private companies for pro-
cessing the work of General Insurance 
Corporation; 

(c) how much is spent on paper 
stationery, etC'. for carrying on thi.3 
work; anel 

(d) whether Government have 
given th~ir approval? 

THE MINISTER OF FINANCE 
(SHRI H. M. PATEL): (a) and (b). 
The General Insurance Corporation 
of India had utilized the services of 
Computronics India and paid to them 
a sum of Rs. 20,0001-. Ita two subsi-
diaries, namely, Oriental Pire at Gene-
ral Insurance Co. Ltd. and National 

Insurance Co. Ltd. had engaged the 
services of Mafatlals and Tatas res-
pectively and paid to them Rs. 
2;40,000 and Rs. 5.237 respectively. 

(c) The aforesaid payments include 
the cost of payment and stationery 
etc. ! ,.: 

(d) In terms Of its Memorandum 
Association, the General Insurance 
Corporation of India is authorised to 
remunerate any person, persons or 
company for services rendered or to 
be rendered to it and hence there was 
rio necessity for the Government to 
give any approval. 
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Banks Flash with FIInds 

10301. SHRI D. D. DESAI: Will the 
Minister of FINANCE be pleased to 
state: 

(a) whether Government has seen 
the news item in EC01I01nic Times of 
April 11, 1978; that banks flush with 
funds; 




